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ERRATUM

In the English translation of the Maharashtra Unaided Private professional 
Educational Institutions (Regulation of Admissions and Fees) (Amendment) 
Act, 2025 (XXXV of 2025), published in the Maharashtra Government Gazette, 
Extraordinary No. 69, Extraordinary Part VIII, dated the 16th July 2025, at 
pages 1-2, on page 2, in line 12, for “ordinary” read “ordinarily”.
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